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CENTRAL ADMINISTRATIVE TRIBUNAL 
GUWAHATI BENCH 

Original Application Nos. 182/2004, 11/2005 & 188/2005 

Date of Order: This the 20th  day of July, 2005. 

The Hon'ble Sri Justice G. Sivarjan, Vice Chairman. 
The Hon'ble Sri K.V. Prahladan,MministratiVe Member. 

O.A. No. 1.822004 

Shri Simanta Rajon Barooah 
S/O Late Dhiru Charañ Barooah 
Rly. Qr. No. 1/13, East Gotanagar, 
Maligaon, Guwahati -11. 

Shri Gopi Goswami 
S/o Late Shyam sundar Goswami 
Rly. Qr. No. 230/Es B.G. colony 
New Guwahati, 
P.O. - Bamunirnaidam, 
Guwahati -21. 

Shri Dipak Chandra Sengupta 
S/O - Late Prabhat Chandra Sengupta 
B.B.C. Colony, 
Opp. Rly. Qr. No. 124 
P.O. - Pandu, Guwahati - 12. 

Sri Yankat Rabna 
Sb - Late Chikkala Gang iya 
Rly. Qr. No. 317/K 
New Guwahati, 
P.O. - Bamunimaidam, 
Guwahati - 21 	 - . - . Applicants. 

By Mr. B.M. Sarmah, Mrs. M. Borah, Mr. D.N. Bhattacharyya, Mr. A. 
Dasgupta, Advocates. 

- Versus- 
Union of India 
Through the Secretary to the 
Government of India 
Ministry of Railways, New Delhi. 

Railway Board 
Ministry of Railways 
Govt. of India, New Delhi. 
Through its Chairman, 
North-East Frontier Railway 
Maligaon, Guwahati -11. 
Through its General Manager (Personnel). 

Senior Divisional Mechanical Engineer/in-charge, 
Lumding Division. 
North-East Frontier Railway, 
Lurnd lug. 
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Divisional Railway Manager, 
(Mechanical), Lu rn ding Division, North-East 
Lu in ding. 

O.A. No. 112005 

Shri Sinianta Rjon Barooah 
S/O Late Dhiru Charan Barooah 
Rly. Qr. No. 1/B, East Gotanagar, 
Maligaon, Guwahati - 11. 

Shri Gopi Goswanii 
S/c Late Shyam sundar Goswami 
my. Qr. No. 230/E, B.G. colony 
New Guwahati, 
P.O. - Bamunimaidam, 
Guwahati -21. 

Shri Dipak Chandra Sengupta 
S/O - Late Prabhat Chandra Sengupta 
B.B.C. Colony, 
Opp. Rly. Qr. No. 124 
P.O. - Pandu, Guwahati - 12. 

Sri Yankat Raona 
Sb - Late Chikkala Gang lye 
Rly. Qr. No.317/K 
New Guwahati, 
P.O. - Bamunimaidam, 
Guwahati -21. 

ier Railway, 

Respondents. 

Shri RanjitChutia 
Sb - Late Uleswar Chutia 
Yuvanagar, Narangi, FOrest Gat, Guwahati - 2 

Shri Hem Chandra Deuri 
Sb - Shri Balendra Deuri 
C/o - S.E. (Loco) 1 N.F. Railway 
New Guwahati - 21. 

Shri Haranath Saikia 
S/o - Shri Bhumidhar Saikia 
C/o - Shri Gopi Goswami 
Qtr. No. 230 (E) 1 BG 
New Guwahati-2l. 

Shri Upen Deuri 
Sb - Shri Akan Chandra Deuri 
C/o-YakatRaona 
Qr. No. 317 (K) Railway, 
New Guwahati-21. 

ipplicants 

By Advocate - Mr. A. Dasgupiu, Mrs. Maya Borah, Mi. P.B. Dsgupta 
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- Versus- 

Union of India 
Through the Secretary to the 
Government of india 
Ministry of Railways, New Delhi. 

Railway Board 
Ministry of Railways 
Govt. of India, New Delhi. 
Through its Chairman, 

North-East Frontier Railway 
Maligaon, Guwahati -11. 
Through its General Manager (Personnel). 

Senior Divisional Mechanical Engineer/in-charge, 
Lumding Division. 
North-East Frontier Railway, 
Lurnding. 

Divisional Railway Manager, 
(Mechanical), Lumding Division, North-East Frontier Railway, 
Lu m ding. 

Respondents. 

O.A. No. 188/2005 

Shri Kamala Kanta Halol 
Sb - Late Jagat Ch. Haloi 
C/o - SE (Loco)INGC, N.F. Railway 
P.O. - Bamunirnaidam 
P.S. Chandmari, Guwahati - 21. 

Shri Barun Kr. Nath 
Sb - Late H.C. Nath 
C/o - SCC (Loco)JBPB, N.F. Railway, 
P.O. & P.S. - Badarpur, Dist. - Karimganj 

Sri Joydeb Ch. Das, 
Sb - Late Biswanath Das, 
C/o - SSE (Loco)/LMG 
N.F. Railway, P.O. & P.S. - Lumding 
Dist. - Nagaon, Assam. 

	

4., 	Sri Badal Ch. Roy, 
Sb-Late C.Roy, 
C/a - SSC (Loco)/BPB, N.F. Railway 
P.O. & P.S. - Badarpur, Dist. - Karimganj, Assam. 

	

5. 	Sri Pradip Kr. Bardoloi 
C/o - Late Aranda Ch. Bardoloi, 
C/o - SE (Loco)/NGC, N.F. RaIlway 
P.O. - Bamunimaidam, P.S. - Chandamari, Guwahati -21. 



Sii Karuna Kr. Brahma, 

So Late Kliaieswar Br:hrna 

Cio. SE (Loco) NOC. N.F. Railway 

P.O. Bairninitnaidan. 

P.S. Chandmari. Guwahati - 21 

Sri Pradip Dasupta. 

S/o Late Hat endra Dasgupta. 

Cio.SE Loet / NGC, N.F. Railway 

P.O. Bamuiii maidan. 

P. S. Chaiidmaii. Guwahati - 21 

Sri Dilip Ghose, 

S,'o Late S.C. CIhose 

Cio SSC (Loco)! BPB N.F. Railway. 

P.O. & P.S - Badarpur. Dist - Karirngnj. Assarn. 

Sri Rakhal Ch. Majumdtr. 

So Late Nirnial Cli. Majwndr, 

Clo SSC (Loco) I BPB, N.F. Railway. 

P.O. & P.S - Badarpur, Dist - Kariniganj. Assam. 

Sri Dilip Ki. Paul, 

S/o Late Bidyabhushan Paul, 

C'o SSC (Loco) / BPB, N.F. Railway, 

P.O. & P.S - Badarpur, Dist - Karinigani. Assam. 

Sri Kalyan Bhattacherjee. 

S!o Late Binod Bihari Bhattachaijee, 

Clo SSC (Loco) / BPB, N.F. Railway. 

P.O. & P.S - Badarpui. Dist - Karimganj, Assam. 

Sri Ranjit Kr. Das II 

S/o Late Naresh Ch. Das, 

C/o SSC (Loco) I BPB, N.F. Railway. 

P.O. & P.S - Badarpur, Dist - Karimgan.i. Assam.. 

I 



Sri Pianab Kr. Das. 

S/a Late Lakshmafl Kr. Das. 
/ . 

Clo SSC (Loco) I BPB N F 

/ P.O. & P S - BadarpUr, Dist - Karimgaflj. Assani, 

Sri Ratan CharabOrtY, 

S/o Late Ranabir ChakrabOlY. 

Clo SSC 	Loco) / BPB. N.F. Railway, 

P.O. & 
P.S -BadarPur. Dist -- KariulgaW. Assain. 

Sri Jagadisli Nandi. 

S/O Late Ramesh Ch. Nandi. 

Clo SSC (Loco) / BPB. N.F. Railway, 

P.O. & P.S 	Badarpur. Dist - Kariulgaw. Assaim 

to. 	Sri Kartik ChakrabOrtY, 

S/a Late Aft! Bihar' ChakrabOrtY. 

C/a SSC (L000) I BPB. N.F. Railway. 

P.O. & P.S 	Badarpul. Dist 	Karinigaw. Assain. 

Sri Bidyut Dutta, 

S/a Late Binod Bihari Dutta, 

C/a SSC (Loco) I BPB. N.F. Railway. 

P.O. & P.S - BadarpUr. Dist - KarimgaW. Assani. 

Sri Kalu Bhouflhik, 

S/a Late Gopal Ch. Bhouflhik. 

C/a SSC (LoCO) / BPB. N.F. Railway. 

P.O. & P.S - Badarpuf, Dist - KarinigaflJ. AssaiTh 

Sri Karuna Kurnar Das, 

S/o Late Dharani Kr. Das. 

C/a SSC (Loco) I BPB, N.F. Railway. 

P.O. & P.S - Badarpur. Dist - KarimgaW. Assail'I. 

Sri Narayafl Debnath, 

S/a Late Krishalal Debuath, 
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C/o SSC (LCO)' BPB, N.F. Railway. 

/ 
P 0 & P 	Badaipui 	Dist - Karimganj Assani 

 Sri Naravan Dtitta, 

S/o Late Digen Ch. Dutta, 

C/o SSC (Loco) / BPB. N.F. Railway, 

P.O. & P S -- Badarpur. Dist - Karimganj. Assam. 

 Sri Kamal Majiimder. 

S/o Late .1 iten MaRlmder. 

Cio SSC 	Locoii BPB. N.F. Railway. 

P.O. & P.S - Badarpur. Dist - Karimganj. Assairi. 

 Sri Sanosh Kr. Dey. 

S/o Late Khitish Ch. Dey. 

Cbo SSC (Loco) / BPB. N.F. Railway. 

P.O. & P.S - Badarpur. Dist - Karirngaij. Assam. 

 Sri Dhniba Raiijan Dutta. 

S/o Late Dhiren Cli. Dutta, 

Cbo SSC (Loco) I BPB, N.F. Railway. 

P.O. & P.S - Badarpur, Dist - Karimganj. Assam. 

 Sri Uttam Bardhan, 

S/o Late Bolo Ram Bardhan,. 

Cbo SSC (Loco) / BPB. N.F. Railway, 

P.O. & P.S - Badarpur. Dist - Karimgaij. Assani. 

26, Sri Baruri Ch. Rava, 

S/o Late Kala Ram Rava, 

C/o SSC (Loco) / BPB, N.F. Railway. 

P.O. & P.S - Badarpur. Dist - Karimganj Assam. 

• 	27. Sri Ajit Kumar Biswas. 

S/o Sri L.M. Biswas, 

Cbo, SE (Loco) I NGC, N.F. Railway 

P.O. Bamunimaidaii. 

C 



P.S. Chandinari, Guwahati - 21 

Sii Samir Ch. Majumder,  

S/o Late Rabindra Ch. Majurnder, 

C/o SSC (Loco) /.BPB, N,F. Railway. 

P.O. & P.S - Badarpur, Dist - Karimganj. Assam, 

Sri Ramu Ki. Barman, 

Sio Late Rabindra Ch. Barnian, 

Cio SSC Loco / BPB. N.F. Railway. 

P.O. & P.S -- l3adarpui. Dist - Karimganj, Assam. 

30, 	Sri Satyajit Senapati, 

S/o Late Krishna Kamal Senapati. 

C/o SSC (Loco) / BPB, N.F. Railway. 

P.O.. & P.S -. Badarpur, Dist - Karirnganj. Assam. 

Sri Nirnialeiidu Das, 

S/o Late Mahim Cli. Das, 

C/o SSC (Loco) / BPB, N.F. Railway, 

P.O. & P.S - Badarpur, Dist - Karimganj, Assain. 

Sri Ajoy Kr. Dutta, 

S/o Late Atul Ch. Dutta. 

C/o SSC (Loco) I BPB, N.F. Railway, 

P.O. & P.S - Badarpur, Dist - Karirnganj, Assaiii. 

Sri Subhash Cli, Dey II 

S,'o Late Hari Das Dey, 

C/o SSE (Loco) / LMG, 

N.F. Railway, P.O. & P.S. - Lu'niding. 

Dist - Nagaon, Assani. 

• 	 34. 	Sri Subir Das, 

S/o Late Nalini Mohan Das, 

C/o SSE (Loco) / LMG. 

N.F. Railway. P.O. & P.S. - Lumding, 



J .  

7,4 
Dist - Naaon. Assain. 

Sri Runu Cli. Dcv, 

S/o Late Haien Ch. Dey. 

Clo SSE (Loco) / LMG, 

N.F. Railway. P.O. & P.S. - Lumding, 

Dist -. Nagaoi'i. Assain. 

Sri Rataii Dtb. 

S/o Late Mrinal kauti Deb. 

C/o SSE (LOCO) / LMG. 

N.F. Raihvay. P.O. & P.S. - Lurnding. 

Dist - Nagaon. Assam. 

Sri Chandan Bhoumik. 

S/o Late J.K. Bhouinik, 

C/o SSE (Loco) / LMG. 

N.F. Railway. P.O. & P.S. - Lumding. 

Dist - Nagaon, Assam. 

Sri Dhana Ranjan Dey, 

S/o Late And Daron Dey, 

Clo SSE (Loco) / LMG, 

N.F. Railway, P.O. & P.5.— Lumding, 

Dist - Nagaon. Assarn. 

Sri Bharat Cli. Malakar, 

S/o Late Krishna Malakar. 

CIoSSE(Loco)ILMG, 

N.F. Railway, P.O. & P.S. - Lumding. 

Dist - Nagaon, Assam. 

Sri Swapan Das III 

S/o Late Haripada Das, 

Cbo SSE (Loco) / LMG. 

N.F. Railway, P.O. & P.S. - Lurnding, 

.j. 



Dist -- l\agaon. Assain. 

Sri Pradip K, . Nath II 

S/o Late Krishna Kr. Nath, 

C/a SSE (Loco) I LMG, 

N.F. Railway. P.O. & P.S. —Lumding. 

Dist - Nagaon. Assain. 

Sri Dipak Kr. Choudhury. 

S/o Late Brujendra Bijoy Choudhury. 

C/o SSE (Loco) i ,  LMG. 

N.F. Rail'a 	, P.O. & P.S. - Lumding, 

Dist - Nagaon. Assam. 

Sri Sribhash Ch. Dey. 

S/o Late Sudhir Ch. Dey. 

Cbo SSE (Loco)!LMG, 

N.F. Raih'ay. P.O. & P.S. - Lumding. 

Dist -- Nagaon, Assain. 

Sri Dilip Debiiath, 

S/o Late K.L. Debnath, 

C/a SSE (Loco) / LMG. 

N.F. Railway, P.O. & P.S. - Lurnding, 

Dist - Nagaon. Assairi. 

Sri Pradip Ks. Das, 

S/o Late Satish Ch. Das, 

C/a SSE (Loco) // LMG, 

N.F. Railway, P.O. & P.S. - Lumding. 

Dist - Nagaon, Assam. 

Sri Anjan Chakraborty, 

S/o Late Brajagopal Chakraborty, 

C/o SSE (Loco) / LMG. 

N.F. Railvay. P.O. & P.S. - Lurnding, 

42 

43 

IEII 

45 

46. 
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I.,.. 
Dist - 	Naiion. Assam. 

/ 47 Sii .1anarcijil Sinh  
I 	•:" 

S/o Late Seroo Singh, 

C/0SSE(Loco)/LMG 

N.F. Railway. P.O. & P.S. - Lwnding. 

Dist — Nagaun. Assarn. 

48, Sri A'it MaIIIL 

Sb 	Sh Jogesh Ch. Mallik. 

Cio SSE L.oco) / LMG. 

N,F. Railway. P.O. & P.S. - Liimding. 

Dist - Nagaon. Assam, 

 Sri. Dipak Kr. Roy. 

S/o Late Surendra Ch. Roy, 

Cbo SSE (Loco) / LMG. 

N.F. Railway. P.O. & P.S. — Lumding. 

Dist - Nagaon, Assaiii. 

 Sri Taina! Bhattacharjee, 

S/o Late Jatindra Cli. Bhattachaiee, 

Cbo SSE (Loco) / LMG 

N.F. Railway. P.O. & P.S. —Lumding, 

Dist — Nagaon. Assain. 

 Sri Pradip Kr. Dutta, 

S/o Late Soinnath Durta, 

C/bSSE(Loco)/LMG, 

N.F. Railway, P.O. & P.S. - Lumding. 

Dist — Nagaon, Assam. 

 SriAjayClianda 

S/o Late Arabinda Chanda, 

C/o, SE (Loco) I NOC, N.F. Railwa" 

P.O. Barnuniiiiaidan. 

01. 
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P.S.Ch'andmari,Guwahati-21. 

Shri Nandeswar Saikia 
Sb - Late Bind a Saikia 
C/o - SSE (Loco)/LMG. 
N.F. Railway, P.O. & P.S. - Lumding 
Dist. - Nag aon, Assam. 

Sri Guna Seikia 
Sb - Lat Sutura Saikia 
C/o - SSE (Loco)/LMG 
N.F.Railway, P.O. & P.S. - Lumding 
Dist - Nag aon, Assam. 

SriJiban Saikia 
Sb - Sh. Bhadreswar Saikia 
C/o - SSE (Loco)/LMG 
N.F. Railway, P.O. & P.S. - Lumding 
Dist. - Nag aon, Assam. 

Applicants 
By Mvocate - Mrs. Maya Borah 

- Versus- 

Union of India 
Through the Secretary to the 
Government of India 
Ministry of Railways, New Delhi. 

Railway Board 
MInistry of Railways 
Govt. of India, New Delhi. 
Through its Chairman, 

North-East Frontier Railway 
Maligaon, Guwahati -11. 
Through its General Manager (Personnel). 

Senior Divisional Mechanical Engineer/In-charge, 
Lumding Division.. 
North-East Frontier Railway, 
Lu m ding. 

Divisional Rail way Manager, 
(Mechanical), Lumding Division, North-East Frontier Railway, 
Lumding. 	

Respondents. 

By Dr. M.C. Sarma, Railway Advocate arid Ms. B. Devi, Advocate in 
all the O.A.s. 



Ark 

ORDER (ORAU 

S1VARAIAN. I. (V.C.1 

There are 4 applicants in O.A. No. 182/2004 and 8 

applicants in O.A. No. 11/2005. Now all the applicants in both these 

two cases alongwith 43 others persons have filed O.A. 188/2005 

challenging the cancellation of the panel of 63 Diesel Assistant 

Driver prepared for appointment to the post of Goods Driver and the 

subsequent selection made pursuant to such cancellation. O.A. Nos. 

182/2004 and 11/2005 are also filed earlier challenging the 

cancellation of the select list of 63 persons and the proposal to make 

fresh selection. 

So far the applicants in O.A. No. 182/2004 and PA No. 

11/2005 are concerned, they appeared in the written test cdnducted 

for fresh selection pursuant to the cancellation of the earlk.r panel 

during the pendency of the said two applications and they have 

passed the test and are in the select list. So, as on today, they cannot 

have any complaint against cancellation of earlier select list. 

Mrs. M. Bora., learned counsel for the applicants, 

notwithstanding the above position, contended that the applicants 

want to argue the matter on principle, for, that would help other non 

applicants who were there in the earlier select list but did not pass 

the written test in the fresh selection. Counsel contended that it is I(or 

the said purpose O.A. No. 188/2005 Is filed by the applicants in O.A. 

Nos. 182/2004 and 11/2005 jointly with 43 other persons. 

As already noted, in O.A. NC). 188/2005, apart frm the 12 

applicants in the other two O.A.s 43 more applicants are there. 

These 43 persons did not earlier challenge the cancellatIàn order. 

They instead participated in the second selection by appearing in the 
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written test. Out of 63 persons in the earlier select list, except 1.0 

persons all others got through. Now, only 10 persons amongst the 63 

persons in the first pane) could not be selected. Since these 

applicants have not challenged the cancellation of the earlier panel in 

which their names were also included and since they have 

participated in the second selection made subsequent to. the 

cancellation of the earlier panel they cannot be allowed to raise the 

contention that the cancellation order of the earlier panel is illegal or 

unauthorized. Though Mrs. M. Borah, counsel for the applicants had 

strongly made submission on behalf of these 10 persons in the garb of 

the argument regarding the justification for cancellation of the earlier 

panel, we are not impressed, for the simple reason that the applicants 

in the first two cases are really not aggrieved at present since they 

are in the present panel also. O.A. No. 188/2005, in so far as other 

persons are concerned, according to us, it is highly belated also. 

We have also heard Dr. M. C. Sarma, and Ms. B. Devi, 

counsel for the Railways in these cases. Mr. Sarma and Ms. Dcvi fairly 

conceded that the applicants in O.A. 182/2004 and O.A. 11/2005 

succeeded in the second selection also and therefore they cannot have 

any grievance now. 

In the circumstances, O.A. No. 182/2004 and O.A. No. 

11/2005 are dismissed as infructuous. O.A. 188/2005 is also dismissed 

at the admission stage itself for the reason already stated. 

Sd/ VICE CHA1FN 

sd/ nc8R (A) 
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CTRL AD4TNISP TIVtJ—' 

GUWARA?! BINCE AT GUWARATI 

GGINAL APPLTCATI N NO.. - .. . 	/ 2005, 

Shrj Ksaala Kanta Halo! & Ors 	-Appljqant 
Versug 

Union of Indja & Ors 	Respondents. 

The Applicants are Wolking as Deisel Assistant Drivers 
in the w,p. 	Yjde letter 
14910.2003 they appeared 

 
is a written 3Ol•Ctjø* test for 

Promotion to GOods Driver5. They came 'out Sflccessf_j j th 
test and were empannelled for promotion 

in a ljt of 63 
seleetei candidateg whjeh was duly 

appr,, 
while Ithis process of filling up of 63 posts was toing on the RLy 

anthoritj.5 Without &ssjgnjng 	reasoa  
eancel]..d the !alid pang• Being aggrjey. Some of the 

candidates In the panel filed 04 No, 1$2/04 before this 

flon'bls ?ribunal i1ich•is.pending decision. 

During peudency of this Original 4pplicatjon to 
their utter dismay and suprje the ELy auIorjtj es initiated 
a process of fresh selectlo* through letter No. W254/1/LN( RG)/M 
dated 22612.04 issued by 'DivisIonal i1way.Manager (Personnel) 
NJ, ELy* to fill up .142'vaftneles among ich were th e  

63 vaeanejee for which the applocants were a1reay selected, 

At thIN stag. another App1jcatjn being o.A.. No. 11/2005. was 
filed. Both these Applicaon are at the stage of bearing 
before this Hon'bl.rrjbufla]. 

The Applicants including all the. se1ecteg bad, no 
other alternative than to zp 	appear in the sicamination 

with least preparation. In the fresh selection ten of the 

gel ctees in the panel could not come out succesful and this 

Contd, 2/, 
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as a bolt from the blue for tho 

Under the above circumstances the preseat 

Application is filed befor, this Ho'ble Tribunal prayjng 

for redressal of thjr grievances. 

The Appljcantg pray that thq are sjni1a1y 

situated and aggrieved with the Applicants in 0.&. No. 

182/04 and 11/05 and being ol the sane subject aatter, this 

*ppljeatjon be heard analogously alongwlth the above 

Appljcatjon by We Ron'ble Trbunal.. 

Ile- 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 

GAUHATI BENCH AT GAUHATI 

(An ApplicationUnder Section 19 Of The Administrative Tribunals Act, 1985) 

ORIGINAL APPLICATION No. 	/2005 

Particulars of the applicants: 

 Shri Kamala Kanta Haloi 

S/o Late Jagat Ch. Haloi, 

Cbo, SE (Loco) I NGC, N.F. Railway 

P.O. Bamuniinaidan, 

P.S. Chandrnari, Guwahati - 21 

 Sri Baruri Kr. Nath, 

S/o Late H.0 Nath, 

CIo SSC (Loco) / BPB, N.F. Railway, 

P.O. & P.S - Badarpur, Dist - Karirnganj 

 Sri Joydeb Ch. Das, 

S/o Late Biswanath Das, 

C/o SSE (Loco) / LMG, 

• N.F. Railway, P.O. & P.S. - Lumding, 

Dist - Nagaon, Assarn 

 Sri Badal Ch. Roy, 

• S/o Late C. Roy, 

CIo SSC (Loco) / BPB, N.F. Railway, 

P.O. & P.S - Badarpur, Dist - Karirnganj, Assam. 

.5. Sri Pradip Kr. Bardoloi, 

S/o Late Aranda Ch. Bardoloi, 

CIo, SE (Loco) / NGC, N.F. Railway 

P.O. Barnunirnaidan, 

P.S. Chandrnari, Guwahati - 21. 

I 
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Sri Kartina Kr. Brabma, 

S/o Late Khargeswar Brahma 

Cbo, SE (Loco) / NGC, N.F. Railway 

P.O. Bamunirnaidan, 

P.S. Chandmari, Guwahati —21. 

Sri Pradip Dasgupta, 

S/o Late Harendra Dasgupta, 

C/o, SE (Loco) / NGC, N.F. Railway 

P.O. Bamunimaidan, 

P.S. Chandrnari, Guwahati - 21 

Sri Dilip Ghose, 

S/o Late S.C. Ghose 

C/o SSC (Loco) / BPB, N.F. Railway, 

P.O. & P.S - Badarpur, Dist - Karimganj, Assam. 

9, 	Sri Rakhal Ch. Majurnder, 

S/o Late Nirmal Ch. Majumder, 

C/o SSC (Loco) / BPB, N.F. Railway, 

P.O. & P.S - Badarpur, Dist - Karirnganj, Assarn. 

Sri Dilip Kr. Paul, 

S/o Late Bidyabhushan Paul, 

C/o SSC (Loco) / BPB, N.F. Railway, 

P.O. & P.S - Badarpur, Dist - Karimganj, Assam. 

Sri Kalyan Bhattacherjee, 

S/o Late Binod Bihari Bhattachaijee, 

C/o SSC (Loco) / BPB, N.F. Railway, 

P.O. & P.S - Badarpur, Dist - Karirnganj, Assam. 

Sri Ranjit Kr, Das II 

S/o Late Naresh Ch. Das, 

Cbo SSC (Loco) / BPB, N.F. Railway, 

P.O. & P.S - Badarpur, Dist - Karimganj, Assarn. 

rr 



Sri Pranab Kr. Das, 

S/a Late Lakshrnan Kr, Das, 

C/o SSC (Loco) / BPB, N.F. Railway, 

P.O. & P.S - Badarpur, Dist - Karimganj, Assam. 

Sri Ratan Chakraborty, 

S/o Late Ranabir Chakraborty, 

C/a SSC (Loco) I BPB, N.F. Railway, 

• 	 P.O. & P.S - Badarpur, Dist - Karirnganj, Assam. 

Sri Jagadish Nandi, 

S/o Late Raniesh Ch. Nandi, 

C/o SSC (Loco) / BPB, N.F. Railway, 

P.O. & P.S - Badarpur, Dist - Karimganj, Assam. 

Sri Kartik Chakraborty, 

S/o Late Atul Bihari Chakraborty, 

C/o SSC (Loco) I BPB, N.F. Railway, 

P.O. & P.S - Badarpur, Dist - Karimganj, Assarn. 

Sri Bidyut Dutta, 

S/o Late Binod Bihari Dutta, 

C/o SSC (Loco) I BPB, N.F. Railway, 

P.O. & P.S - Badarpur, Dist - Karimganj, Assam. 

Sri Kalu Bhoumik, 

S/o Late Gopal Ch. Bhoumik, 

C/o SSC (Loco) / BPB, N.F. Railway, 

P.O. & P.S - Badarpur, Dist - Karimganj, Assain. 

Sri Karuna Kurnar Das, 

S/o Late Dharani Kr. Das, 

C/o SSC (Loco) / BPB, N.F. Railway, 

P.O. & P.S - Badarpur, Dist - Karimganj, Assam. 

Sri Narayan Debnath, 

S/o Late Krishalal Debnath, 



ru 
'a 

C/o SSC (Loco) / BPB, N.F. Railway, 

P.O. & P.S - Badarpur, Dist - Karirnganj, Assarn. 

Sri Narayan Dutta, 

S/o Late Digen Cli. Dutta, 

Clo SSC (Loco) I BPB, N.F. Railway, 

P.O. & P.S - Badarpur, Dist - Karirnganj, Assam. 

Sri Karnal Majumder, 

S/o Late Jiten Majumder, 

C/o SSC (Loco) / BPB, N.F. Railway, 

P.O. & P.S - Badarpur, Dist - Karirnganj, Assarn. 

Sri Santosh Kr. Dey, 

5/0 Late Khitish Cli. Dey, 

CIo SSC (Loco) / BPB, N.F. Railway, 

P.O. & P.S - Badarpur, Dist - Karirnganj, Assam. 

Sri Dhruba Ranjan Dutta, 

S/o Late Dhiren Ch. Dutta, 

C/o SSC (Loco) / BPB, N.F. Railway, 

P.O. & P.S - Badarpur, Dist - Karimganj, Assarn. 

Sri Uttarn Bardhan, 

S/o Late Bolo Ram Bardlian, 

C/o SSC (Loco) / BPB, N.F. Railway, 

P.O. & P.S - Badarpur, Dist - Karimganj, Assam. 

Sri Barun Ch. Rava, 

S/o Late Kala Ram Rava, 

Cbo SSC (Loco) / BPB, N.F. Railway, 

P.O. & P.S - Badarpur, D.ist - Karirnganj, Assam. 

Sri Ajit Kurnar Biswas, 

S/o Sri L.M. Biswas, 

C/o, SE (Loco) / NGC, N.F. Railway 

P.O. Bamunimaidan, 

S. 
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P.S. Chandmari, Guwahati —21 

Sri Sarnir Cli. Majurnder, 

S/o Late Rabindra Cli. Majurnder, 

Cbo SSC (Loco) / BPB, N.F. Railway, 

P.O. & P.S - Badarpur, Dist - Karirnganj, Assam. 

Sri Raiitu Kr. Barman, 

S/o Late Rabindra Ch. Barman, 

C/o SSC (Loco) / BPB, N.E Railway, 

P.O. & P.S - Badarpur, Dist - Karirnganj, Assam. 

Sri Satyajit Senapati, 

S/o Late Krishna Kamat Senapati, 

Clo SSC (Loco) / BPB, N.F. Railway, 

P.O. & P.S - Badarpur, Dist - Karimganj, Assam. 

Sri Nirmalendu Das, 

S/o Late Mahirn Ch. Das, 

C/o SSC (Loco) / BPB, N.F. Railway, 

P.O. & P.S - Badarpur, Dist - Karimganj, Assarn. 

32, Sri Ajoy Kr. Dutta, 

S/o Late Atul Cli. Dutta, 

Clo SSC (Loco) / BPB, N.F. Railway. 

P.O. & P.S - Badarpur, Dist - Karirnganj, Assam. 

Sri Subliash Ch. Dey II 

S/o Late Hari Das Dey, 

C/o SSE (Loco) / LMG, 

N.F. Railway, P.O. & P.S. - Luinding, 

Dist - Nagaon, Assam. 

Sri Subir Das, 

S/o Late Nalini Mohan Das, 

C/o SSE (Loco) / LMG, 

N.F. Railway, P.O. & P.S. - Lumding, 

41, 
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Dist - Nagaon, Assarn. 

Sri Runu Ch. Dey, 

S/o Late Haren Cli. Dey, 

C/o SSE (Loco) I LMG, 

N.F. Railway, P.O. & P.S. - Luinding, 

Dist - Nagaon, Assain. 

Sri Ratan Deb, 

S/o Late Mrina! Kanti Deb, 

C/o SSE (Loco) / LMG, 

N.F. Railway, P.O. & P.S. - Lurnding, 

Dist - Nagaon, Assarn. 

Sri Chandan Bhoumik, 

S/o Late J.K. Bhoumik, 

C/o SSE (Loco) / LMG, 

N.F. Railway, P.O. & P.S. - Lumding, 

Dist - NagaOn, Assarn. 

Sri Dhana Ranjan Dey, 

S/o Late Anil Daron Dey, 

CIo SSE (Loco) / LMG, 

N.F. Railway, P.O. & P.S. - Lumding. 

Dist - Nagaon, Assarn. 

Sri Bharat Ch. Malakar, 

S/o Late Krishna Malakar, 

C/o SSE (Loco) / LMG, 

N.F. Railway, P.O. & P.S. —Lumding, 

Dist - Nagaon, Assam. 

Sri Swapan Das III 

S/o Late Haripada Das, 

C/o SSE (Loco) / LMG, 

N.F. Railway, P.O. & P.S. - Lumding, 

I 
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Dist - Nagaon, Assarn. 

Sri Pradip Kr. Nath II 

S/o Late Krishna Kr. Nath, 

Cbo SSE (Loco) I LMG, 

N.F. Railway, P.O. & P.S. - Lurnding, 

Dist - Nagaon, Assarn. 

Sri Dipak Kr. Choudhury, 

S/o Late Brojendra Bijoy Choudhury, 

CIo SSE (Loco) / LMG, 

N.F. Railway, P.O. & P.S. - Lumding, 

Dist - Nagaon, Assam. 

Sri Sribhash Ch. Dey, 

S/o Late Sudhir Ch. Dey, 

C/o SSE (Loco) / LMG, 

N.F. Railway, P.O. & P.S. - Lumding, 

Dist - Nagaon, Assarn. 

Sri Dilip Debnath, 

S/o Late K.L. Debnath, 

C!o SSE (Loco) /LMG, 

N.F. Railway, P.O. & P.S. - Lumding, 

Dist - Nagaon, Assam. 

Sri Pradip Kr. Das, 	 / 

S/o Late Satish Ch. Das, 

CIo SSE (Loco) I LMG, 

N.F. Railway, P.O. & P.S. - Lumding, 

Dist - Nagaon, Assarn. 

Sri Anjan Chakraborty, 

S/o Late Brajagopal Chakraborty, 

C/o SSE (Loco) / LMG, 

N.F. Railway, P.O. & P.S. - Lumding, 
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Dist - Nagaon, Assain. 

Sri Janardan Singh, 

S/o Late Seroo Singh, 

Cbo SSE (Loco) I LMG, 

N.F. Railway, P.O. & P.S. - Lumding, 

Dist - Nagaon, Assarn. 

Sri Ajit Mallik, 

S/o Sh Jogesh Ch. Mallik, 

Cbo SSE (Loco) I LMG, 

N.F. Railway, P.O. & P.S. - Lumding, 

Dist - Magaon, Assam. 

Sri Dipak Kr. Roy, 

S/o Late Surendra Cli. Roy, 

Cbo SSE Loco) / LMG, 

N.F. Railway, P.O. & P.S. - Lumding, 

Dist - Nagaon, Assarn. 

Sri Tainal Bhattacharjee, 

S/o Late Jatindra Ch. Bhattacharjee, 

Clo SSE (Loco) I LMG, 

N.F. Railway, P.O. & P.S. —Lurnding, 

Dist - Nagaon, Assain. 

Sri Pradip Kr. Dutta, 

S/o Late Somnath Dutta, 

Cbo SSE (Loco) / LMG, 

N.F. Railway, P.O. & P.S. - Lumding, 

Dist - Nagaon, Assam. 

Sri Ajay Chanda 

S/o Late Arabinda Chanda, 

Cbo, SE (Loco) I NGC,N.F. Railway 

P.O. Bamunimaidan, 



P.S. Chandmari, Guwahati —21 

Sri Nandeswar Saikia, 

S/o Late Binda Saikia, 

C/o SSE (Loco) / LMG, 

N.F. Railway, P.O. & P.S - Lumding, 

District: - Nagaon, Assam. 

Sri Guna Saikia, 

S/o Late Sutura Saikia, 

C/o SSE (Loco) / LMG, 

N.F. Railway, P.O. & P.S. - Lumding, 

Dist - Nagaon, Assam. 

Sri Jiban Saikia, 

S/o Sh. Bhadreswar Saikia, 

C/o SSE (Loco) / LMG, 

N.F. Railway, P.O. & P.S. - Lumding, 

Dist - Nagaon, Assam. 

II. 	Particulars of the Respondents: 

Union of India 

Through the Secretaiy to the Govt. of India 

Ministry of Railways, New Delhi 

Railway Board, 

Ministry of Railways, Govt. of India, New Delhi 

Through its Chairman. 

North-East Frontier Railway 

Maligaon, Guwahati-1 L 

Through its General manager (Personnel) 

Senior Divisional Mechanical Engineer/In-Charge, 

Luinding Division., North-East Frontier Railway, 

Lumding. 
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5. 	Divisional Railway Manager, 

(Mechanical), Lumding Division, 

North-East Frontier Railway, Lumding. 

III. Particulars of the order a2ainst which application is made: 

Letter No. E / 254/1/LM(RG) /M dated 21.09.04 issued by APO 

II LMG. 

Letter No. E1254/52(M) Pt - 1 dated 19.09.04 issued by Chief 

Personal Officer for GM (P), N.F. Railway, and 

Letter No. E/254/I/LM(RG) M dated 22.12.04 issued by APO II 

LMG for DRM (P) I LMG. 

IV. Jurisdiction of the Tribunal: 

The applicants declare that the subject matter(s) of the application 

is/are within the jurisdiction of the Hon'ble Tribunal. 

V. 	Limitation: 

The applicants further declare that the present application is within the 

limitation prescribed under Section 21 of the Administrative Tribunals 

Act. 1985. 

VI. Facts of the Case: 

1. 	That the applicants are citizens of India and are entitled to all the 

rights and privileges guaranteed to the citizens of India by the 

Constitution of India and the laws framed under it. The applicants are 

employees of the North-East Frontier Railway (hereinafter referred to 

as the N.F. Rly.), serving in the rank of Diesel Assistant Driver now 

designated as Loco Pilot - II (Goods) in the Mechanical Department 

of N.F. Railway with individual posting at the Loco Sheds of 

Badarpur and Lumding and are working under the control of Senior 



Divisional Mechanical Engineer! In-charge ("Sr. DIvffihIC" for short) 

Lumding Division. The applicants belong to the Transportation 

(Power) Branch of the N. F. Railways. 

2. /That on 14.10.2003 Divisional Railway Manager informed that 142 

vacancies of Goods Driver would be filled by selection through a 

written test etc. 

A copy of said letter dated 14.10.2003 together 

with the list of eligible candidates are annexed 

herewith and marked as Annexure - A (series). 

3 
	

That the said selection was conducted through a written test held from 

15.11.2003 to 02.12.2003 at Lumding, Badarpur and New Guwahati 

centres followed by a supplementary selection held on 19.0 1.2004 at 

Lumding. 

That altogether 63 candidates including all of the applicants in the 

present application were se,lected and they were empanelled in a panel 

in order of seniority vide Memorandum No. F/254/ 1/LM (RG) / LM 

'mding dated 31.03.2004 of the Office of the Divisional Railway 

Manager (P), N.F. Railway, issued under the signature of the APO / II 

/ LMG for Divil. Rly. Manager (P), N.F. Railway. 

A copy of the Memorandum No. F/254/1/LM (RG) 

/ LM Lumding dated 3 1.03.2004 of the Office of 

the Divisional Railway Manager (P), N.F. 

Railway, issued under the signature of the APO /11 

/ LMG for Divisional Railway Manager (P), N.F. 

Railway is annexed hereto and marked as 

Annexure: - B. 

5. 	That on 09.06.2004, the DME (C&W)/LMG wrote to the SSE 

(LOCO)/LMG, NGC and BPB regarding posting of staff as Goods 



•1 
12 

Driver on Promotion intimating that the 63 candidates selected were 

earmarked against sheds as under: 

LMG-----Total in (nos) 23 

NGC-----Do 	14 

BPB-----Do 	26 

63 

He further wanted to know the probable date by which they may be 

/. posted as Goods Drivers on promotion. 

I A copy of the said letter dated 9.6.2004 is annexed hereto 

and marked as Annexure - C. 

That all of a sudden Divisional Railway Manager vide his letter dated 

21 .09004 cancelled the panel of 63 Goods Drivers (Loco Pilot - 11 

\ goods) for promotion without assigning any reason and only in terms 

Letter N. E I 254 I 52 I I (M) Pt - I dated 

16.09.2004 

A copy of the said letter dated 21.09.2004 is annexed 

hereto and marked as Annexure —D. 

That it may be stated that the G.M.P's letter No. E - 254 / 52 I I (M) 

Pt - I dated 16.09.2004 contains the relevant order of the General 

Manager, N.F. Railway cancelling the selection and ordering fresh 

selection to be conducted among other things. 

A copy of this letter of G.M.(P) dated 16.09.2004 is 

enclosed and marked as Annexure: - E. 

That when all the applicants were similarly situated and were 

expecting the outcome of the original application No. 182 of 2004 

filed by some of the aggrieved candidates in the panel, the letter No. E 

/254 / I I LM I (RG) / M dated 22.12.2004 issued by APO II for DRM 

(P) Lumding has created 	 initiating a fresh 
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selection for 142 No. (LIR - 110, SC - 21 & ST - 11) of vacancies 

J among which No. of vacancies were included the 63 No. of posts of 

goods drivers the selection for which was cancelled. 

A copy of the said letter dated 22.12.2004 is 

annexed hereto and marked as Annexure: -F. 

That the fresh bid for a new selection under the said letter dated 

22.12.2004 (Annexure: -F) was being taken when the matter was 

already subjudice under the original application No. 182 of 2004 

before this Hon'ble 'Tribunal and it was in preparation by the 

responding authorities for giving the cancellation of the previous 

selection perpetuity. That at this stage another OA No. 11! 05 was 

filed and the same is pending along with OA No. 182 I 2004 for 

decision by this Hon'ble Tribunal. 1 	-I-k&e- 	
ft- &ó) 

a++&e. 9Q. - kj-:-i1 

That the Hon'ble Tribunal was pleased to pass in OA No. 182 of 2004 

an interim orderdated 11.02.2005 to subject the appointment if any, to 

the post of goods driver to the outcome of the OA No. 182 Qf2QQ4. It 

was further ordered that the same will be applicable to OA No. ii / 05 

also. 

That in view of the said order of the Hon'ble Tribunal and finding no 

order restraining the respondents from holding any fresh selection all 

I the applicants along with the applicants in OA No. 182 / 2004 and OA 

\ 	No. 11 / 2005 appeared in the selection for Loco Pilot - II Goods held 
- 

from 17.05.05 to 3 1.05.05. 

That the following of the applicants have not come out successful in 

the said selection: 

Sri Barun Kr. Nath 

Sri Barun Chandra Rabha 

Sri Badal Chandra Roy 



 Sri Satyajit Senapati 

 Sri Deepak Kr. Roy 

 Sri Tamal Bhattachaijee. 

 Sri Joydev Ch. Das 

 Sri Nandeswar Saikia 

1) Sri Guna Saikia 

j) Sri Jiban Saikia 

14 

That the applicants applied for reprieve through their representation 

dated 	.from appearing in the selection as they expected the 

disposal of the OA No. 182 1 04 and OA No. 11 I 05 but the 

presentations were kept unattended by the authorities. 

Copies of representations dated'o.o.i,.are 

annexed and marked as Annexure: - G & H 

respectively. 

That when the respondents asked them to positively appear in the said 

selection through letter No E. / 254 / 1 / LM (RG) /M (Loco) dated 

03.05.05 issued from APO II / LMG for D.R.M(P), N.F. Railway 

they prayed for time for preparation in line with others vide 

Annexure: - 	H. 

A copy of the letter dated 03.05.05 is annexed 

herewith and marked as Annexure: - I. 

That under such circumstances the applicants had no alternative than 

to sit for the written test without adequate time for preparation. 

It is submitted that the failure of the 10 candidates among the 

applicants as noted in Para 12 ante is attributable to the authorities' 

inaction in granting the time for preparation for the written test. 

That the letters by which the applicants are aggrieved are, Letter No. 

E / 254 / 52 / 1 (4) / Pt * I dated 16.09.2004 by General Manager 

I 
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(Personnel) N.F. Railway, Maligaon and also the Letter No. E / 254 / 

1 I LM (RG) I M dated 21.09.2004 from the Divisional Railway 

Manager (Personnel) Lurnding and also letter No. E / 254 I I /LM / 

(RG) / M dated 22.12.2004. 

VII. GROUNDS FOR RELIEF WITH LEGAL PROVISION: 

a) 	For that in the backdrop of such a situation this Hon'ble Tribunal will 

be required to adjudicate the rights of the applicants to be promoted to 

the post of Driver (Goods) on the following yardsticks/ parameters: 

Whether the selection of the applicants for promotion to the 

posts of Drivers (Goods) were de hors the Rules laid down and 

was made by authorities which had no jurisdiction to make such 

selection? 

Whether the action of the respondent authorities in denying 

appointment by the respondent authorities even after due 

selection of the applicants can be construed as a valid exercise 

that can be used to initiate a fresh selection process? 

Whether the respondent authorities acted within their powers in 

ordering the fiesh selection process circumventing the Railway 

rule of allowing a selection panel approved by competent 

authorities to remain in force for the stipulated period? 

Whether the General Manager acted in accordance with law 

when he cancelled the panel and ordered a fresh selection on 

the grounds shown as contained in G.M.(P), Maligaon, Letter 

dated 16.09.2004 Annexure: - ? 

b) 	For that the applicants state that they were selected against 

vacant posts which existed on 14.10.2003 and these posts are 

not yet filled up though all the Loco sheds at Lumding, 

Badarpur and New Guwahati are grossly under staffed. The 63 

nos. of posts lying vacant out of the 142 posts for which the 
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• 	 impugned letter dated 22.12.2004 (Annexure: -G) was issued 

can be filled up by the applicants among other selected 

candidates without harm to the railways. 

For that another important aspect of the matter which cannot be 

lost sight of is that some of the applicants are likely to cross 45 

years of age if in the meantime their promotions are not given 

effect to in as much as the maximum age for qualifying for the 

post of Goods Drivers is 45 years only. 

For that the respondent authorities disposed the representations 

of the union that pointed out irregularities and demanded 

cancellation of the penal and initiation of a fresh selection by 

way of General Manager's Order cancelling the selection and 

asking to make fresh selection while they kept pending the 

representations of the applicant for early posting of the 

selectees on the panel. 

For that the high railway officers scrutinizing the union's 

representations did not find any irregularity excepting the fact 

that the question paper of the written test was not set in 

bilingual form whereas the General Manager acted on other 

irrelevant ground without any material before him to so act as 

to lead him to cancel the panel and order a fresh selection 

For that even the same supposed irregularity of not setting 

bilingual question paper has been repeated in the fresh selection 

wherein no bilingual question paper was set and result of the 

written test was declared and panel published. 

g) 	For that the applicants who were not party to the OA No. 182 of 

2004 and OA No. 11 of 2005 apprehended that justice as and 

when dispensed in those O.A.s may elude them if they do not 

come forward with the present application before the Hon'ble 

Tribunal for analogous hearing. 

40 
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A 
DETAILS OF THE REMEDIES EXHAUSTED - 

That the applicants appealed to Sr. DME (IC) LMG and the OA No. 

182 I 04 and OA No. 11 / 05 were filed after exhausting all channels 

of departmental remedies but to no avail. 

MATTERS NOT PREVIOUSLY FILED OR PENDING IN ANY 

OTHER COURT OR TRIBUNAL 

The applicants declare that they have not filed any other application 

on the subject matters of the impugned order in letter No. E / 254 / I / 

LM (RG) / M dated 22 12.2004 and Letter No. E 254 / 52 / 1(M) Pt 1 

dated 16.09.2004 before any court of law, any other authority or any 

other branch of the Hon'ble Tribunal. 

RELIEFS SOUGHT: 

That in the premises aforesaid the applicants pray that your Lordships 

may be pleased to call for the records, issue notice to the respondents 

to show cause as to why the analogous hearing of the Application will 

not be allowed with the OA No. 182 I 04 and OA No. 11 I 05 and 

upon hearing the parties may be pleased to set aside and quash the 

impugned order under letter No. E / 254 / I I LM (RG) / M dated 

(' 22.12.2004 issued by APO H for Divisional Railway Maiiager (P) 

Lumding N.F. Railways (Annexure: - F), Letter No. E 254 / 1 / LM 

(RG) / M dated 2 1.09.2004 by APO II, LMG (Annexure: - D) and No. 

V E 254 / 52/I (M) Pt I dated 16.09.2004 by GIVIP / MLG (Annexure: E) 

and declare the panel under letter No. F 254 / I / LM (RG) / LM dated 

3 1.03.2004 issued by DRM (P) N.F. Railway as valid ab initio and 

order the respondents to post the applicants in the promotional grade 

of goods driver redesignated since as Loco Pilot - II Goods with back 

wages w.e.f. the date on which the panel was cancelled i.e. 16.09.2004 

or pass such further or other order(s) as your Lordship's may deem fi.t 

and proper in the facts and circumstances of the case. 



(' ,1 

XI. INTERIM ORDER IF ANY PRAYED FOR: 

That no interim order is prayed for. The applicants pray for early 

analogous hearing of the application. 

XII DETAILS OF LP.O: 

IPO: - 	I (# 

Name of the issuing Post office: - G.P.O. Guwahati 

Date of issuing Postal Orders:-o9 - 0 6v3 

Post office at which payable: - Guwahati 

XIII. LIST OF ENCLOSURES: 

As per Index. 
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VERIFICATION 

I, Sri Kamala Kanta Haloi, S/o of Late Jagat Chandra Haloi,, aged 

about 4. years, resideiit of 

do hereby declare and verify as under: - 

That I am the applicant No. 1 of the instant application and as such I 

am well aware of the facts and circumstances of the case. I am also 

authorized to verify this application for and on behalf of the remaining 

applicants 

That the statements made in the accompanying petition at Para 

11, 1 3 	and A are true 

to my knowledg& and belief and those made in Paras 1, 2, 3, 

, / Z I 2- and I L1 being matters of 

records I verily believe those to be true and the rests are my humble 

submissions before the Hon'ble Tribunal 

And in verification whereof, I sign this verification today 

dtd. I c- o-oç at Guwahati. 

4'YV~ 2' 1'i/4\Jka) ' 
Signature 
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Northeast Frontier Railway 

Office of the 
Divl.Rajlway Manager(P) 
N.FeRailway,Lumding. 

NO.E/254/I/LM(RG) /'M. 	 Date: 14-40-2003 

To9  

SSE('000)/2V1G,NGC & BPB 0  

Sb - Selection for the post of Goals Drives in 
Scale 	5000 - 8000/- 

In order to till up 142 vacancies of Goods Drivers in Scale RS- 5000 8000/ it has been decided to hold a. selection 
(t1ritten). to form a panel of 142 (UR-.11o, SC-21 & ST-li) 
candidates: 

ylabus of the bove selection is appended :- 
The ability of Read & Write simple memos and application etc 0  
Knowledge of trouble shooting operation and working of Diesel 
Stream Loco Motives 0  
Knowledge of relevant portion of general rules 0  Operation manual. Block working Manual and Drivers hand books 0  
Sizrp1e calculation to be done by Drivers about matters like 
Diesel Coal accountal speed of trains etc 0  
E1eritazy general knowledge about Railways. 

Accordingly all the eligible candidates as per list attached 
should be advised to keep themselves in readiness to appear in the said selectIon at short notice 0  

It is to be ensured that if any one in the list is unil1jng to appear in the said selecting a written unwilling declaration 
may be obtained and sent4  to the office by 3110-2003 

The ernpanefled candidates are eligible for promotion at Goods Driver only ails I they are found suitable in the Psychological test and prescribed promotional Course training. 

Enclo :- List of el'igible candidates. 
(Annexure.,..p&B. 

N. J. Choudhury ) 
APO/P /LMG, 

for Divl.Railway Manager(p) 
N.F.Railway, Lumding 0  

Copy forwarded for information and necessarty action to :- 
DME(IC)/LMCj, 
DMEM/1MG. 1  He is requested to organis pre-selection training/coaching  for at leest7 days to SC & ST candidates 
well in advantage before the selection to held. COS(Mech) at Office 0  
CPRC/LMG 9  BPB & GHY 0  They should convey the above 
notification over phone to the respective SSE(LOCO) incharge 0  
ADNE/GC, BPB & LMG. 
SSE (Loco)/NGC, LMG & BPB 0  They will please get it noted by all the shall concerned as per list attached, 

for 	 (P), 

- 



- - - - 	--.-- 	 -..- 	 - 

-t 	I 
I 

L);TO 	1GTBI1 	diUyfE •a 	J 	'i1iER OF SENIOIUTY. 	.- 	
0 

0 i • (. ' tn;}-  : 	 Stt. 

; 	AflR • • 	0 . ........................ • 	• ' 
t 	

S 

.::;ji 	j 	• 	. 	
0 •• . 

I 	unr' 
I \ 	Nu mrn 	11Ufl dc ' ' 

) 'i 	PfAll1' c 	n 	t 1T tjt'N( 	C 

4) 	i 
Md \U1ul RQt)1 UR U 	B1'U 

) 
UR \CDURL 

I 	 L 	r 
dn 	iU 

Uiiiwl 	ti 1), d 
i 

UP 1 M 

9' 	ü1mLi1 	hiriitd V R iPD 
1 

Mci '\u( Maith 
0 

I i'H- 	ri r t. ,-. - 	- 
L ! 	£YJI31Th .- 	 ----0 	 - •0* - -.-.- I 

0  - 
- 

-ci -LNi 
Ii) 	AbUYlSt Ut iJis 

Uk -d - 1 
P1) 	Md,Abdut 	abbu 

1S 	LSnnti R ni; 
I \K1 

16 	4 K 110 	 UR 

1) 	VIIII 'Un 
't( 

LiIb1 J LO 	I 

19) 	3tItUS1i LI I 	1 d-'LM1 

lp ( iiid 1) L ( cIa- LM 

'P -d 	1 L 1  
I 	2 J) 	T 	PiIa' 	 I  l .JNt 

1) j 	
hCh 

23) 	4ITh 	A 1U 	\iAI at U 
1i1i J 

- 

• 	
H 

•' 

0 	
0 	

- 	0 

0,0 	
.,j 	

- 	•. 	•-.: 	
•' 	I  - 

0 • _ 0 	0•, 	
0 	- 	-- 	-H 	- 	-.: 

0 	
•0 

' 	0H, 
0 1 - - 	1 	.- 

FA 



, 	 0 	 ' S 	•, 

; 	
0 	

• 	
0 	 • . 	

0 • 	• 	
. 	0 

0 	

•E 	
• 	of pIlgiblo St -DAPs, P. DADs In scala R.4000. 0300()1- ant 	 . 	 0 

0 	

• 	•• 	•• 	: 	19Q.4acoI.•in or.r i,f 	flrIy, • 0 	 •. 	• 	• 	• 	
0 

&o- : RHtnrk 
I 	 ttori ninu 

0 

H 
.0: 0 

•L• 	

:. 	<: 
.' 

: 	., 	:: 
0 -  • 

b;vn 	• 	!r 	. 0 	 • 	 • 	• 	0 	
0 

:•. 	
L 	, c . 

3 ?Tirn)d 	.. 	
0• 	

??Pt L'R 	t)i CvntGr. . 	
0 	

••• 	: 	 0 

0•  0 	
.0! 

. 	0 

rmt' 	1P 

•1 	' 	 trtv- 1 

'.C'.8or4J. 	 • 0T  

;f 	
I 

V. 

5 L Cha' 	 CB I  

yrcAI Li C'e% 	I ç 
- 4 

13 N £4 K'i 

4 SU1'f/'( Zora, I  

lJii •Uf 	 $ 

1 ' Sw 	chtf NOV. mu 

'7 Psp k1bit 	 p R I  

'$ rvmIthj. 

l 	jrn 

0 	 U 	Ared 	•5 
0 , 	. 

Z - oer All.  

CLaprou 	 r1i3C 

,,,_3i NCkcI)m 
c1 	jrtat 

tot I 

, 	'th M'hp Q 
• 	4 	F, 	'' 	' ..........' 	• 	:i:t!.r-.7' 	' 

3 	n(rtbt Rrn flç 	- ( 

' 

T 	r'itr th 	' 	 21 	'CI 	-C 

•Arn 	Kfz  / 

• 	
0 	0 	0• 	 . 0 

• 	••. 	0 	$'$ 	 '• 
\ 	

00 0 

I_40.4 	 I 
0 • 	 ••• 0 

0 	- 	0 	0 	'II: 	t 0 	•1 	 • 1( .t . 	 • 	0 ..,., -- 



. 	,. . 	. 	() 	 , 	• 	 L • 	. . 	: . 	. 	

: 

.tr 	

Mor;' Rpp!ln Ii'•  '3t'(. )R 	• S 	' 

:7 	(h.Dus. 	. (:iAL'!Nc;c UR  
4 	tvrithi Ch.Riy, 	• c .(t,MG SC . 	.. 	. 

II 

£I) NI)WJLfl SIflh C.PK U1 

r'çy 	
N1AU 	I tJr ¼ 	

I 

Ki 	j 	tLr LMG  
II 

I It1 

[h'J°s 	r 

Iobindra Nloth Dr 

• t 	kfui 	L.,(fl%It( i)i 
PaJip !f .Ui;Ui (1) 1 NAI

0 •  

• I(3 	J)iIp 1;r.:i 

•J 	 - 

(JR I 

0 

U 	Awl Gh.Eai • ".E3PE 
I 

.G2 frciZ\fli RthT 	Hzrik OA,JGC t JR 

.$iA.!flITAh. 	.. 
I 

\ i1 	 hI • ljI 

: .'?S HciondruCh. 	. JR 

(I'ler Ch Di, tJAD'LMCI UR 
I 

C Ltt
_Ml1Lnda ICtht' F€NCf 

u I 
UP 

 

' 

VA C 	.urnulnry S 

I 	I bu 	Jul11 (JR 
- 

tf OwgupU 
I 01 

BPI3 'JR 

79.lc f.wrYI 	
• ' I)$ H 

: 	• 
• FiujcnI1nP!Lu%d . Sc 

7?, 	 Ch 
I - 

. 	. 
I 	• • 

.iSt3ipin '!'P . 	1:NGC . 

114 

• 0 • 

I 	Prudip 	hDob(ll) .LM( UI 

V 3Q MTi!ht c1tl.)l11 • 	• 	
• 'Jr - 

91 	Ti-.n • •. 	. 	- 

Q .,cIendlt tM UF I 

:• 	I,IctOl'1 0 	• 

l(-t hK(Ithr%fl Mijurn1'x 

- 	I 	u1hnqlu lcr.Oas .13PD Ufl 
0 

½biir 	dhr :(Mt-   -(; 	. 
0 	 • 

I 	• 
...i; 	 • • 

• 

'? .!ICp. .4Iu • 

• 	0 • 	P•le1i (3 Ntlii DB; • "LMo L. • 	 • 

-'v 	 Ch i1IoI • 	I 00 

:h •-,C-'•l:I).:._ 

00  •?1 	h ictu •..N(:- • 	Ij1ç L 

• 	2 	/\ilI CTh.I3,iii .. .CII 

,_jS 	I01!u 	lDI. 	IIIII?t1 I•flJ 

l 	' 	l 	 L)At) (OI 'E_ JI • 0 0 

; U' 	 dl •c i'ic 'Jr 

'3 	Vt U y flAP 	r' 'Jr' 
• •cp 	• • 

• 0 • 	31 	rf.yfl tiru3 LM' •... UF. I ,  

K-u 	l çh ri- Ui 

or 

• 	
0 	0 	 - 	0• 	 •: 	0 	- 	• 	 . 	0 	 0 	 • 

0 	• 	•-• 	:. 	• 	• 	I 	0 	- 	 • 	-•• 	 —. 

	

0 	 0 	 -. 	0 	- 	•- 	I 	 0 



:r.17/ . 
t. 

Knu Qho•iJhur•y 'LMG  

t'n;)y Dity .  LMG :jr 
L.•)tlp Kr . Fjos n  

:o 	 k! •,:LMC Ui 
:r:r:? •i3PU I)I? • 	' 

. 	 - 	. : 	f'i t!::k (tEey '••Nt3T: ur;: 

:1 	 lI_4 j p 	_h MIck ' LMtJ L91 

is.tUfl Cfl:rGt.,.r)rl1' S 

•.' 

I 	i 'tit'ii t)oho 
'C 	Prqt4I q  Iiqricj1  jt]r. 

ri 	lliIiLhoo r N'..sC. r 
Lbh 	ThJhu(m 

' 	UaI K Sgupt LMG 

'fl Pñp ur 
' 	4Uiuii L' (lid 

LZ 	i 	Cj n., /Jhui)' L I 
I 	L"p.k 	1hjrj iO'L'' 
tA CTho.iv.kn  Ci,i LMC l.J 

• 	 S  . • 

. 15/fl • s  
10 	abui Ch Deb MCI 

1 	Srjt.ith Ch p 
19 Prth 	5r901I titLMC (JR 

14() 1bpe.c'r Nth I 

is I 'i)pct 	9r j  nuchi ''NC 	l 

vnpar 	Oci)(I) I MG UF 
1 )1 i3Irnj E'cbnih I 

C 	t il Jo'u 'LMC I  

(C Jgii 	wi C'AD 	B iI 

i? 	'1i4JsCft 	Py D\C'L-t3 ' 

I 	C 	ti4i 	h ti1itI 5 P Pa U R —S.  
— 	q 	yu 	Citijin I 14 

t3Q 1 	3 N'.( 

'1 	S 1iqh 1.nung liP 

in 	Iu'4,I CIm y t MCi UP 
I'4 ., • 	IJ('. 

.) 	I3unan ch eoo . 
ryn  

S 	• 

. 	• .1 .'C' 	 hduT 	• "BPB JR 
S - H 

kvh NC.: LUI 
Y4 	,Jjj4.flJj()f;v IM I.M' 

•:10  

I 	ih'.iI LA1\ t.I,I(. !S)il 

• 	i 	,h 	tinI -, 

i 5 ud(IrO( 	• - 	Lt11G 

11. 	i4i1('It U I 1 -- 
$ 	7 	 1('rl t 

.• • 	:.ic;. 
• ,. 	

.s1 	' 	ir.qda ('ji 	• 2 	•. Z...: 

HaI31Ik13 	. . • 	S  

S .  

..L 

it 

14 



•-I 
Ito 

uj 

U 

Ui? 

UR 

1•- 

1.
- I, •••, 
...........,• •I 	•-• 

- -aLLis, i_,,•,, 	JJ!I 

4j 

1 09 	tct,:)(, •::i.i,• 

IN I1Ifl  
N 

C!1 Di.v 
I)1f3 

M'iu! 
"'LP9 

- 
. 

,t:1, 	.sI;.p) t_ 	'rnI,'c?t•, r' 

C9 	cr.C'hc,? 
1 Iji 	t1i]arn Efdoj • 

. 

i 
• 	I'? 	r:it 	F(-t 

'1PFI 

1! 1 	
C.[ 

kit 
IS Ai,1 (:.ft)rjoIoi 7LMG I 	(1.t'igj '!LMc 1 7 	' 	1r ftri 

10 	uLf 	crij 
11 	• 	SI 11j i f 

.1 	t(• I 	J 	ill ivv'1 I.. 

22 FuUCh Dey 
I 2 	-buI (h Dbnti 

ob 
• 	 tirij 	P!iowmick 

i1• 

i 	 RanlIf ,) L?i;y 
• 	!27p U Vq4 hyDY 

• - 	. . 

!2 	Dilip Icr.pauI 
. 

. 
'rfl 4 !h Cg 

7E3Pt 

VA 
31 

LM(3 
f: 

• 	133 SGh 	çt.@ 
.1 	A.Tt0 	

• ?,,., 

b.PuIChc(jhu ry  
M!ikir 

HGC 
Wyn 

•1 ' . 
) Gopi 

4 	L.iI 	inh 	!h 
l41 

"/LMc 
- 	t.UlJ1 ck 

143• cIei 	• 	
• l 14 ?t>fj fia 01 BorJ(,IOI • 	

. 11; Js. 	
'.-'., •._.,, I.-s• 	*. 

1 4Q 	.U?S çi 
4 	i 	'.\itlI Kr. 	cr 

140 
 I1i) 	io•,•1 

'(i 	1iI 	kát, 1 'r- 	• 
' 	. I iI 	IljI_)? 	P1.i';i 	• 

Nih 84rkr, 
1( 	Fi,bJ 	Th.flc)y :: 

_14 tI)Ip( Cic.ç1q>J 	* 
' 	frII%th3 Nith LM 

1S Noi21 dh.t*çi 
17 A K '-rr 

•4: 	!l 	Ii 	!l.(7j 

r;r•• 	
I 

• 

Op

L'I 	• 

hR 

LF 
1r 

JR 	•. 	• 	• 	
• .1 	• 

u r 

tII• 

I.? 

lip 	
• ,:. 

• 	JR 	• 
• 	

• 	.• 

.. UP •  • 	•• 'H -  
I ..  .. 	• 

I  I • 	. 	. 	 :..• 	.' 

I.JI•i 

• 
UR 

OR • 
• 	•;: 

S (•' 

• • 	 • 

• 	H.. 

• H 	•- 
I 

UR 



• 

Li 

: 	•• •0•• 

/ 	•1 

I 	• 	• ç •'.' 

/ . 
I 1 
/ • 

•• !J 1') 	.?s I 	- 	--• 	• 
. 	

— 
Roy 

• 	 r 

- 

I ----- 	•- •- 	.•'_ 	jiI 	L-t? 

- 

3 

U 
r)t& 

' 	Itçj.1 
t i 	L 

I - 	1 '!I 	lJii7 L 
-ir 	

-- 

I  
W r l I;. 

I 	; 
Lti 

.fl 

— 

j1 

H; 

I_I 

r:. 

I)1 

tjr 

Yf: 

• 1 

- 	- 
1 	1 
--:- 	• 	-: 

EF 
••' 	t.'(' 

NGç 

9 P3 

PLi 

-•, - 

D() 0p.j 
12 

N 	4 

- 	
C4jj 

- 	•1 

. 1 	 - 
tcj 

0 
?u 

Dos 
' 

'1trihi.- 	hh 
'Jrnp) 

l •1JftJ) 
uu,!ji r:*tsi 

' 	Uu,,.1  
ard 
1M( 

¼ 

1, 

 

14>Lm Ch L 

13r 

44JIlk k O 

 F31Ut1 
1  7p 

ilij C11 Rc, 

[ 4 /kdl 
-tA rt) 	

1l) 
!" t 

I 	, I 
LMr 

Vi cz 

1 
Ni 

•. 	(4I! 	I( J 1 

Of 
t M 

4 

2 	$l4• 	P4JJj 

UO 
L4I 

Ni r 
1 )lI 

 
Nt C 

is 
, 	 r 

I 	I' 	flit111 
- (IPI 

Li (- 

UR 
UR 

Uk 

Up 

UI? 
• II.. 

1 .  

- 	It? 

Li!? 

-'1• 

U R 

iJ 

'1 
I 

4. 	'. 



° 
rJ  

JAPO 	. IJR 2 	 (fl) 	LMC si Upei O- 
.d I 	flIt, Ch 	 NGC 	ur b f'rt flip t Pu4' 	

I 

Ji 	
LMq 	5.1 4Y4O3Wm nihi 

I tu.na 	Ikli) 	
I 

1 SuIl, Mkr 	LMC, 
Kcr 

Saaj1 )Bli)I)iItI 	 Iii [ i 	f I Itr, 
l 

	

war 	LM 
Iii1(_* 

•'1 	D: 

;uith:1, d. 	 . 	. 
OO zdin Mqurnc 	DAD;Bp8 	UR 	

Sny wiH recmt after oxpiry of 
runtthmor 

	

<)1 flu;j 	'31f)j)I) 	OAU 	, i i 	
ini;IiIy 	H ( i'li&t URt OApiry 01 

i 1 lhrnL 

	

'oz unpt
DADNG'C. 	

aflr oxpi / of,  

	

- 	 PtJl1I$n 

I 

• 	
r 	. 	 .. 

/ 

Lz  I. LF 



- 

I' 
-13 

/ J H 

N. F. R:ilwiy. 
flcc Qrth(:; 

l)vt.11'il:t\n/''.'f il• 

	

I .ndi u.Di.t te&I. 31-3 	4 u  

ii) thç dectrnn to t1L  xst c'/ LYrtver t(,00ds in ta10 Ps 	 'a hud n 15 U (Y c. 

2 3 at I MG  UPfl nd LC mu1tantousl and folio viJ b) sUppIclflCflt8l') _1 cUOiihA1 

The f'lkviug 63 (sixty tbre ) caodid!1k havc bC'i) sdCCItd citd pined is tl 

an 3nd .hc;i n3rpç are rrancd in onIa of enicuiIv 

SI. No 	'Lme 	-- 	 __ ?: 
• 	Sh'n 	 n K.; Nthn 	 At)iJl'l• 	 Uk 
• 	2 	'Thu 1)iLip (Thuc 	 ..DAI).1 w;• 	 tm 

3 	Shn 	Chnndrn M2Jurndcr 	1)AD/I fl'li 	 (JR 

4 	-n ut'shChL)cytfl) 	 l)A(PI.M(i 	 it 

Sl 	 ft\Dut..\IG 

Sbij Runu Ch.D'y 	I 	1).\D/LN1C 	 Uk 

• 	•' 7hr ka!p F)ei 	 1),A1)/l.MG 	 tilt 

B  f Siii Ctutndtrn TThuwntkk. 	 - DAJ/ifiG • - 	UR 

Slri Ohnn Raijau Dv 	 DAD/LMG 	., 

p) 	hr Dhr .v Prnil 	 I 	 l)A1)fl 31'Ii 	 Ii 

l 	iI3bnraCh.Mnktkar 	I 	DAD/LMG' 	 •C 
SM Sinnta Ritflarua. 	. 	DAD"NGC 	 UR 

I 3 	Sh$ KnI)un l3lrnttnchoá 	 '1)A1)IlWl • 	 I 1k 
4' Shri opi Gonwami 	 j),\J)/NGC  

15 	SIui Rp. 	Ir.Da (II) 	 DAD/BF'fl 	. 	UR 
,. 	S1;r Dipk ChScnsur"i 	 1)AD/'jOC . 	 tJR 

1 7 	SLçi 'p4. Kr.Da.s 	. 	ti5l3P13 	 1JR 

( 	SauChakrabrty 	 • DAD/BP13 1  - - 
I' 	hn Svça n Du.i (Ill) 	 D \IYI MG 	 (fl 

-Q' Sfri PdIp Dasgupta 	 - 	I)AIfNGtJ 	 JR 
• 	SlqiPjuThKx.Nath(fl) 	 DADfLMG - 	 tilt 
•SbIi Ppak Kr Chodhury 	. 	DAD/LMG' 	 UR 

23 	Sun S;ih'h.[)cy 	. S 	 l)ADILMG 	 Uk 
24 	Sl;riJii3aditt NL4ndy 	 DADllr!3 
25 - 	n.Kprjpk 'unb1y 	. 	 1)Ar,!u1 1 II' 	 UR 
2• 	hr 1yu; 1- uttt 	 ---I ii.Di1't'i 	 Uk 

'1 	2' 	;li l)tl j)ii;,ith r 	 . 	l)f\l)/l •?\4(; 	 ( fIt 
-2 • . 	j1ILr Ab'. C)isitiia 	 I AI./t-I((.' 	 tjR 

\,d1 	3lu? Yqnkat ltnnonn 

- 	Slui Aj Ki'.I3kwa 	 l)1\DINGC 	 (JR 
131 	Sliri t1p Bhomick 	 DAD 13Pl 	 SC ' 

• 	:12 	Shii Ppid;KrDts 	 'I)AI)/IJ'vl(i 	I 	SC 
33 / 	Slui !$flIiit4t Kr.Dt 	 DAI)Ifl('l3 	 SC, - 

	

DAU •!1.. 	- - 
• 	

, -'; 	 , 	 - - 	 S 	 - 	 . 	 - 	

C;t;d...2 

keg- 



Pti' N .o 2 

.15 	Shij Aan ChtLrut,ty 	 DAI)fI,AIG 	 hR 
Strj N:ra"'tui l)uttq 	 DAJ)/l 3P]3 	 UR 
ihn çiuiiiil \i:tjuindr 	 I )!I)iiP1 	i 
Stci StnLoh .i.Dey 	

I 	DADIIIPB 
.39 	Shri Ninntilendu DUS 	 1)Al)/l)PI1 	 [JR 

• 	3hn [tnardhrm Singh I'AI /LM(; 	 S(' 	' 
4 ' 	Shi Dhtuba kn.1)uU,t 	 1')e\!)/BPI3 	.. 	I JR 

• 	Shri Uttam )3ardhan 	 J)A01flP13 	 Uk • 43 	Shii AJIt Mallick 	 SC • 	 Sii arun Cftkuvu 	 I).\I))f3IJ3' ST si 	Shri }adaI Clifloy 	 DAD'iIPB' 	' 	 - 
aznataKt.: '101 	 DAI)/NGC 	 SC. 

• 	Shn tpu.kK.i Ry 	 "bADILMG 
Shn Rttnjit Chutia 	i 	 DAD'NCC 	 JR 

"4AtY 	Shn Ftcip (h Ikwn 	 I )AI)'N(,C 	 S I 
Sz84ipKx.BordoIoi. 	 D.ADINGC 	 sT 
ShriSnijrCh.Mtijwndc2 	 DAD/DPI)' 
Thr,flra Nails Saikin 	 I)AI)/NJ(;C 	 - 

ns,
lilt  

• 	Shri Tuinal Bhittacherie 	 DADILMG' 	. 	UR 
ShziK:aKrj3htha . 	 DAD'NGC. 	. 	ST 

'r L.iptu Kr.BRrmsfl 	 I)AD/FI13 }3 	 S'l' 
I ' 	Shri 4jôy Kr.Dutta 	 DADi1WI3• 	 ups. 

ShriUpenDeoi-j 	 DAD/NOC' 	 ST • 58 	Sii1r4dipKrDuita. 	 . 	DAD.QMG 	 UR 
• J. 	S Jpydeb Ch.Da 	. 	 J).ADILMG 	 SC 

Sin NandLsvar Szubn 	 DAI)/LMG 	 SI Slu'i Guiin Sflikia 	 DAD/LMG' 
• 1$2 	Shrj Jiban Srnkin 	 DAD/LMG 	 SI' 

............................................................... 

The Pr ptiou to the post Of 601K14 Dnv.-r lot uie above cw'ididute ut)jet to thet: 
paiw '.n Phy 	og*.ul ti, l)ieU Dtiv Pt si.ut,i1 Lou,rc .,Au u 

mte2ihoc panel has been approved by ADRMILMG on 313.04 

(42 
(N.fll ,as) • 	

•• 
fl,s t')t'it. RIy. ruiunv), 	I  

• 	 NF.Riihviy. Luinding. 

3 

I. 

". S.  

S . 	 • 

I 'S  , 

I. 	• 
• • 

f•. 	•I• 	 . 	' • 

•"•-'"- -'• 	r—r°'-' • 

S ..' 

-1 

il 



4. 

I'!IC N o 1 

\cl-F124I 	II( RG', if 	I iniJ8 	t,)td 	31 ."1I()4 

: Copy frvajtlix1 for infomij311 jij n/actjoji to.- 

1) 	G4jJ.. 
• 	 2) COfS(pG 	1• 

• 
. 	

. 	1;',k. 	•.  
1 •.: 	 :. 

SCG vvff G. in U1pfIc4tc for put)IIf11 ni the toiin,ht 5'i' Si• DMr!CYLMG 	. Guiitd ct i'1 r 	wy 
'DMlyp/uo 6) 

• 	 7)  
8) 'ADvNQj3pD LMG 

 . ..MCPRC/LMG.BpB . 

• 	IO)COIW/M1J/IMG 
. 	

••. 	 : I I)Dcji. 	y.FEJ/qj 
• 

. 

I2)SLJ1OLMGPTJ NB(JC in Lriphcsi 	they will pkzie get II notcd by the crnedni,d stat.i.y &ñ also adviqed to take weesqarr-4tLV aspet Oxedum - - as meithonaJ. abo, f'.r itrunIuLj)11 
phyclifojtI Itt for  the cligibic sLuIT 	nlczLiwjf t eflit 	prnoljon. 	• 	 . ubove wh 	ninidtt ,  prior 16 • 	 . 

15) S!cop 	for P/casc. 	• 
- 

• 

ti  

• 	
• APO/IJ/Ltmidi 

I<1. 
 

r.F.nitw 	 S 	
•, 

IWT 

• 	
I 

i! 	
fl 	 • 

• 	• 	•. 	

St:. 	,. 	
:?./ 

• . 

I 	 . .1 • • • 

• • 

Is 
I. 

fl• 
. 

. 

II • 	• 	• 	 • 	 • fi  

I 	••• 	.. 

fit 
• 	 • 	

S 	
.5. 

5._c 



H I I:IiIi/ 

	

Ic 
Nn 	ii I 	 1 

U11 ()/Ltirittt1 
Iit('d 09  06 .ZUO 

ip 
S(Loco' )/Lr:IL;, iicc. -i FU'G, 

tib 	- 	0t;ir 	of' 	ttif[' Ot'. 

	

all Pr 	, ii -j t;.ç;n 

PP • 00 60 On 0 0 0•£ S• •0 

ln (P )/ LIH. ' 	IL)I; 	InHilit,) 	,'t'  
t)d ;3i (J3 2 'J4 tdJ tt3. 63 r') s of' L)1\t) 	ha:o I3t2rt decia--d :L1 	no roc , 301 o1oc(:!c)r1 •ii' Goods fyriuer 

A11n1y, t;he 	 )uC1cfnle 	89cf 	-, as foo'c 

LMO - 	 in (Nos.)23 
- 	u 

I- 	 s 

63.. 

- •... 	 L0t tIitj ofico kfly. the probc10 rib by 
whu. Ii thor mvy h pO'IOJ 	 [Jriuor wi proi?ut,cin 
,ibJoct tmjn 	Pornot!o .t.tuijo (Trziirijn 	Cojijjô 

P8yc610ç40I To 	uhcili aro 	 tn ofCoct Of Vlr"7 
prcrL3tlon, 

• 	
. 	:th( intorrtjoi roqd1Iig nor. of8rf L1D 

r eJ 0  d 	p..3flJ d 	 tjjaJ. / Tr.i.ni'nç Cb ui 80  çivon irncijiatn1y 3r 	hit th 	ijni ioy be intiiritoj 11th3.11 	 H  

e :oW be treI.d o  nuat urn 

((ç' 

& FJPO ror Informat1on tfld n omy ci 
tirnent' 

o in. -n(r 	V ! 	- 



41  

	

• 	

l• 

Office of the 
v1. Rly .anrJ.(F) 

• JAMdiDg,dt.2 .9.04 
To, 

• 	 SSQc/jG BpE3, NGC M ,RaLLtqay. 

lon of selection for th pst 
a1é Rs .5OO9DO0/. Jef 	Thjs offj 	LINO. V254/l/Lbl (;Z6v)/Nl dtd 

7. 1] .2003 & Mor 
dtd,31032004 

n Of,  GM(p)/1LG:s L/o E/254/52/1(M)pt I dtd.6 9 2004 e1etio 	or the 
post of Dr1ver(ccods) in scale Rc SOOQ-8Oou/.. n1tat und 	hi offjnotjfjcato No 1 4 .102QQ is 1ieeby treated as cancelled whxth please rote. 

(N. ) 
M'O-I I/Lunidinq 

	

for 	V.Rly.Maflag() 

• 	 Y1)' 	 or infonation & 4rl/actiorl to 

1. 	PtML4G 	2, COpS(p)/NLG • 1 	CQ(G)/J.4LG 	S sr.n1j/pfG 	6 )/L1c 
 S. M/NGC 	, utc , CP/LM, l3pii 

", Qi4ionJ. secreta/NWG • 	 sdtbfltifi6 Of ficer/ML,G 

• 	
it 	•;\eI 

(N. 	) 
O-II/LMG 

fo r Lv1 Ply .4 a &j 
• F .Ri2i1y 1  LucndJ.rg 

• •••• 



fvw_eJ cW 
CONFIDITIAL 

NF Railway 	
Office of the 

General Manager(P) 
Mali gaon ,Guwahatl-ll 

No. F/254/52/1(M)Pt.1 	 September 16,2004 

To 
The Divisional Railway Manager 
NF Railway 
Lunding. 

Sub : Selection for the post of Goods Driver in scale 
R. 50008000/ 

Ref : Sr. DPC/LMG's letter No. K/254/3./LM(RG)M(Loose) 
dt.17-5"04 and 8.06.04. 

The case has been examined in detail and the General 
Manager has passed the following orders : 

" As in this procedural irregularities have been 
brought out, the selection should be cancelled and fresh 
selections are conducted. It is also obvious that out of 
273 candidates who had appeared only 64 candidates have 
passed which is very low percentage and obviously due to 
various shortfalls in selection process. 

However, for fresh selection detailed instructions 
be got issned to the concerned officers to ensure that all 
rules for selection are complied with." 

You are, therefore, requested to cancel the selection 
proceeding in question and initiate selection process afresh 
and fjnaljge it within a time bound framework so that 
vacancies are filled up immediately. 

You are also requested to ensure that no irregularities 
in the selection process are oeurred this time. In respect 
of the selection under reference, it is requested to fir 
responsibility in respect of the following $ 

Non.eetting up of bj.linguel question paper ; 

Improper questioning on RaJ Bhasha and allotment 
of marks on each question of Paj Dhasha ; 

(iii )Laek of unitormi in the pattern of question 
paper. 

The names of the Officers found responsible for the 
above lapses may be for*Tded alongwith your comments so 
that the game may be put up to the General Manager. 

(DR. SMNISLAM ) 
Qilef Personnel Officer 

For General Manager (P). 

i 



.NORrHEAST rROIIr IER RAILWAY 

Office of.the 
DRM(P),4JiG. 

N0.E.25/I/LM(RG)/M 
	

Dated : 22-12-2004 

To 
SSE(Loo)/LMGNGC & BPB. 

Sub : .-iSelection for thepOst of Loco PilotII(Goods) in 
scale Rs,5000-8000/-. 

J 
It has been dec3.ded to held a selection (written) to form 

a penal of 142 (UR1i0, SC.-21 & ST11) candidates to the post 
Loco Pilot - II (Goods) in scale Rs. 5000-8000/- which at short 
ntice. 

Accordingly all the eliiblo candidates as per list attached 
should be advised to keep themseves in readiness to appear in 
the said selection on scheduled date 0  

It is to be ensured that if any one candidate in the list 
is unwilling to appear in the said selection a writen declara-
tion 8hould be obtained and send to this office latest by 

The Staff who are on leave D  sick etc 0  should also be 
infornd at their present address positively.. 

The empanelled candidates are eligible for promotion to 
the pot of Loco PiiotII(Goods) subject to their passing in 
the promotIonal trainng course as prescribed. 

E 
Enclo List of eligible candidates 

(Anne xure 	& B ) 

(.B.DAS) 
APO/II/U'lGe 

for Divl.Rly.Manager(P)/LMG 0  

• 	Copy forwarded for information and necessary actiontO :- 

1) 	DME(IC.)/I2'IG - He will please ensure the imparting pre- 
selection training/coaching to SC & ST candidates as per 
this office letter of even number dated 0242-2004 before 

• 	 •. 	the date of holding selection. 
• 	2 	•vI(P)/Ub1G.' I 

3' 	AD€/NGC, BPB & U1GO 
41 	C0S/1ech, at office 0  

CPRC/LMG, EPE,. & GHY. They should convey the above not ittca-
tion over, phone to the respective SSE.(Loco) by first 
available opportunity. 

Divi. Se 	 Divl.Secy.AIRE  
.SCT Aasociation/I1G, 

( N. B. DAS ) 
I '' 	 APO/II/LMG 

• 	 for Li.Rly.Manager(P)/LMG. 

\ 
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The Sr 0  DME'Ic/LMG 	 .. 
N oF flailway 	

: 

,. (Th: Proper Channel) 
1 

Sir, 

- Sub:..- selection of Loco pilot .'-II(Gods). 

S 	 Ref: DRM(P)/LMG' L/No. E/254/l/L1(RG)/M 
ditd 01..02.2oo5,, 

with refere4nce to the above and to our prcvious prayer dated 

22.02,2005, we beg i;p state that the final hearing on the two OAs 
n the sbject has been fixed by the Iionb'iecAT/CHy on 160b302oo 

	

when the matt€r is expected to be di8posecl. 	- 

Under the abovo ctrcunv3Uncc 3 we  bog to exenpt Uj from app2ar 
ing in th' ciction on 1oo3.2oo5 as was onth pev1ou5 occ,gion 

	

3 	
3 

	

and allow us to renain grateful forever 	
3 

J• 	
. 	:.'.. 	:: 	

5 	
.. 	

';-j-' 	
, 	

..:'. 	 ••'. 

	

333 	 3 

T hnkicj you, 	 r 3 	
3 	 3 	 ! r 	c 

•.' 	'' 	•• 	.-,:.,, 	 . ., 	

. yours faihfülly, 

I 	 - 	 - - 

- 	 - 



To, 
Diviswnal Railway manager (e1'so1) 
Lumding Division 
N. F. Railway. 

(Throughproper channel) 
Dated :- 10.05.05 

Sut 	. 	Piaycr for exicnsioii ofiinc for ,  written ,tcst. 

.. Ref :- , 	Your letter No. E/254/1/LM (RG)/M (Loco), (11(1. 26.04.05 & 
27.04.05. 

Sir, 	 . 
With reference to above I beg to state that lroiii a pIn in i'ead ing o1 

your above quoted 1ettr I undrstan4t.hat.my  representalions dated 18,205 
and 1.0.'03.05 have been disposed of now; 

(Jndu ihc cu cuinstauces 1 bee, ô kindly gi 4.uit mc tiLnç fQLPI Lpaldtlonl 
to coni isucfuHy pi thd sc1cSti3ji for the Loco Pilot - 11(0 appe;ir in 
which a supp1eentary selection is blieved to be scheduled on 17/5, 20/5, 
24/5 27/5 and on 31/5. It will be n tlè fitness of things to rc(luest  that since 
lii)' rcprcscnl.ations have .fiilcd with ou to give mc any CXemplioii till the 
disposal of the 0. A. No. .1 82/04 aiid 11/05, the supplcinciitary selection 
should not be held on, 1 7.05.05 but should be o rescheduled giving a 
comparative anc.1 equitable periQd of preparation in line with the One given to 
those who appeared in the, main selection held From 1 4 . ()2 .05 and (mis 
oblige. . 

0 
f 

ctI' 

i. 

Yours faithfully, 

r 	 . 	 - 
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.7 ,  
-- 

 



Aeure: 

XXR Message / 03.05.05 

No. E/254/ 1 /LM(RG)/M(Loco) 

To,. 

SSE / Locol LMG , BPB, NGC 

Sub - Selection for the Loco Pilot (II) Goods 

Venue ÔfSêlections: *ADME Office/NGC.BPB and Ply H.E School/LMG. 

ii 
- 

Date of Supplementary Selection from date 17.05.05, 20.05.05 1, 

24.05.05 and 3 1.05.05 at 10:00 Hrs. Everyday spare 4 candidates. 

You are hereby advised to spare and direct all the absentees shown in 

the list published in the office letter of even No. dated 26.04.05 and 27.04.05 

to attend the §election at scheduled venue, date and time positively. If any 

body is unable to appear in the said selection their written declaration must 

be obtained and sent immediately. . 

APO/1I/LMG(N.B.D 

6 	 I,. 


